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OUT AT ONCE
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE l
WEST DISTRICT, TIS HAZARI COURTS, DELHI 7/0

- ¢ 71T PR W
% 0 !

No. !Génl.iéircuIalion/\NesU'l’IICIZOIG Dated, Delhi the © = ‘ -‘.-, _ o

Sub.:- Compliance of direction dated 09.01.2017 of Hon'ble High Court of Delhi as contained in Crl.
Appeal No. 736/2008 (State NCT of Delhi Vs Tarif Singh).

Ref:-  Leiter/Endst. No. 1286/Crl. Dated 12,01.2017 received from Hon'ble High Court of Delhi.

Forwarded copy of letter No. 33041-33106/R.R (SessionsySouth/Saket/2026 daled 25.07.2026
along with its enclosure i.e. Annexure 'A' (Record of 127 Petitions under the Arbitration & Conciliation Act
for the year 2023 are identified by Record Room (Scssions), South District during the perind we.f.
11.07.2026 to 20.07.2026 for weeding out) bearing Diary No. 9283 dated 31.07.2026 received, on the subject
cited above. from Dr. Saurabh Kulshreshtha. Ld. District Judge 04/ Ld. Officer-In-Charge, Record Rooms,
South District. Saket Courts Complex. New Delhi, with the request to send the information related to the
pendency of Appeal/Revision/Case/Petition/Matter, if any, of the Cases mentioned in the Arnexure 'A’
(Record of 127 Petitions under the Arbitration & Conciliation Act for the year 2023 are identiticd by
Record Room (Scssions), South District during the period w.ef. 11.07.2026 to 20.07.2026 for weeding
out) be sent to Record Room Sessions, South District through Official E-Mail ID : rrst.dde@ddc nic.in
within 30 days. If the reply not received in the stipulated time, it will be presumed that there is no
Appeal/Revision/Case/Petition/Matter pending of the Cases as mentioned in the Annexure 'A' (Record
of 127 Petitions under the Arbitration & Conciliation Act for the year 2023 are identified by Record
Room (Sessions), South District during the period w.e.f. 11.07.2026 to 20.07.2026 for weeding out,, for

information and immediate compliance/necessary action 1o:-

M the Ld. Judicial Officers of Delhi Higher Judicial Services dealing with Civil Matters, West

District, Tis Hazari Courts, Delhi.

2. Branch Incharge, Record Room (Civil), West District, Tis Hazari Courts, Delhi.
3. Brancp-icharge, Record Room (Sessions). West District, Tis Hazari Courts, Delhi.
4, PHe Chairperson, Website Committee, Tis Hazari Courts, Dethi with the request to direct the

concerned Officer/Official to upload the same on the Centralized Website of Dethi District Courts as
well as Website of West District.

5. PS. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

6. The R&! Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on
LAYERS. :

»

N
‘.{\ ‘ .J\V‘#to-- .
(I‘Iarish"i(umar)
District Judge (Commercial Court) - 04/
Officer Incharge General Branch,
West District, Tis Hazari Courts, Delhi
Enclosure:- As above.
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OFFICEORTHE PRINCIPAL DISTRICT & SESSIONS JUDGE
- -SOQUTH DISTRICT, SAKET COURT COMPLEX, NEW DELIIL

3o - 33ies
Now, . IR.R (Sessions)/South/Saket’2026 Dated: 2s)3{eg

To,

The Ld. Principal District & Sessions Judges,

South-East District/ New Delhi District PHC/ Rouse Avenue Courts/

Central THC/ West THC/ North-West Rohini/ North Rohini/ East KKD/North-East KKD/
Shahadra KKD/ South-West Districis Dwarka New Delhi.

Sub.: Compliance of direction dated 09.01.20]7 of IHon’ble High Court of Delhi as contained in Crl.
Appeal No. 736/2008 (State NCT of Deihi Vs Tariff Singh).
Ref.:- Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Hon’ble High Court of Delhi.

Respected Sir/Madam,

This is 1o apprise you that the records of 127 Petitions under the Arbitration & Conciliation
Act for the year, 2023 in Record Room (Sessions), South District, have been identified during the period
we.f. 11.07.2026 to 20.07.2026, which have to be weeded out. A list of these files is annexed as
Annexure ‘A’

It is, therefore, requested to direct the concerned officer to circulate the same to the
Courts in your district and the concerned Officer(s)/Official(s) may please be impressed upon to inform
at the earliest as to whether any appeal or matter in respect of the cases/ petitions shown in Annexure-'A’
are pending before their Courts/ Trial Courts/any other Courts, and confirmation in this respect be also
sent to Record Room Sessions, South District on the official ¢-mail id i.e. rest.dde@dde. nic.in  within
30 days so that the relevant records pertaining to such pending appeals or matters may not be destroyed.

It is further submitted that in case no reply is received within the stipulated period of 30
days then it will presumed that there no such Appeal, Revision or any other matter in respect o the list
of.cases specified in Annexure ‘A’ is pending.

This issues with the prior approval of the Ld. Principal District & Sessions Judge, South
District, Saket Courts, New Delh;.

Thanking you.

Yours faithlully,
4
M \
(Dr. Saurabh uishrestha)
District Judge-04/Officer In-Charge,
Record Rooms, South District,

Saket Court Complex, New Dethi
Encl. : Annexure-'A’.

Copy forwarded for information to :-

1. The PS to the Ld. principal District & Sessions J udge, South District, Saket Courts Complex.

2 Copy to Branch in-Charge of R & | Branch, South District with the direction to circulate and
upload the list of cases specified in Annexure-'A’ on the Layers platform of South Distriet and
also to circulate it on the official e-mail 1d's of the Courts of District Courts South to abtain
confirmation or reply with regard to the pendency of any appeal or any other matter in respect
thereof and to provide compliance report with proof of circulation within two days after
receiving this letter to the Branch In-charge, Record Room South, New Delhi.



| . . , Avmexre |
is.no.|  cosHwara gﬁsg CASE NO. | CASE YEAR PETITIONER RESPONDENT DOD CASE STATUS
|1 | _..lo/comm/2023 | AReT | 1473 2022 YES BANK LIMITED - HTENDRA SINGH 01.02.2023 DISPOSED OF
|2 | 1111/COMM/2023 | ARBT | 1474 | 2022 VES BANK LIMITED CHANCHALMALHOTRA | 01.022023 | DISPOSEDOF
3 | 1112/c0MM/2023 | ARBT | 1475 2022 YES BANK LIMITED PRIYA OSWAL 01.02.2023 | DISPOSED OF
"4 | 1113/coMM/2023 | ARBT | 1479 2022 {DFC FIRST BANK LIMITED _HARI PRASAD 01.02.2023 | DISPOSED OF
s | 1114/COMM/2023 | ARBT | 1537 2022 IDFC FIRST BANK LIMITED | | RAVINDER PAL | 02.02.2023 DISPOSED QOF
6 | 1115/COMM/2023 | ARBT | 1539 2022 | IDFC FIRST BANK LIMITED VIPIN RAJENDRA 02.02.2023 | DISPOSEDOF |
7 | 1116/comMm2023 | areT | 232 | 2023 ey ANCE AJAY KUMAR 02022023 | DISPOSEDOF |
"8 | 1118/cOMM/2023 | ARBT | 1399 2022 YES BANK LIMITED ~_ STARAMDRIALCON | 04.02.2023 | DISPOSED OF
| _9 | 1115/cOMM/2023 | ARBT 84 2023 HDFC BANK LMITED SHANKEYGOYAL | 04022023 | DISPOSEDOF
10 | 1120/COMM/2023 | ARBT 85 2023 "HDFC BANK LIMITED_ ~ ASLAM ABBAS 04.02.2023 DISPOSLD OF
11 | 1121/cOMM/2023 | ARBT 88 2023 | HDFC BANK LIMITED ” RITIKA VI 04.02.2023 | DISPOSED OF
12 1 1120/comm/2023 | ARBT 65 2023 TOYOTA FINANCIAL SERVICES INDIA LIMITED VIKARAMABARALA | 08.02.2023 | DISPOSLD OF
| 13 | 1125/COMM/2023 | ARBT 66 2023 TOYOTA FINANCIAL SERVICES INDIA LIMITED KAVYA PRAVEEN THAPAR _ 108.02.2023 | DISPOSED OF
14 | 1126/COMM/2023 |- ARBT 67 2023 TOYOTA FINANCIAL SERVICES INDIA UIMITED | JAGDISH PRASAD YADAV 08.02.2023 | DISPOSFD OF
| 15 | 1128/COMM/2023 | aRBT | 1438 2022 HDFC BANK LIMITED VD, SHADAB ANWAR 13.02.2023 | DISPOSED OF |
16 | 1129/COMM/2023 | ARBT | 1439 2022 HDFC BANK LIMITED B SAROJDEVI 13.02.2023 | DISPOSEDOF
17 | 1130/COMM/2023 | ARBT | 1355 2022 MDFC BANK LIMITED JITENDRA KU ﬁ:g SOLANKLAND | 44.02.2023 DISPOSED OF
18 | 1131/COMM/2023 | ARST | 1372 2022 IDFC FIRST BANK LIMITED KHEN CHAND SOMPAL | 14.02.2023 | DISPOSED OF
19 | 1132/COMM/2023 | ARBT | 1373 2022 IDFC FIRST BANK LIMITED __RAJI KUMAR SHARMA 14.02.2023 | DISPOSED OF |
20 | 1133/COMM/2023 | ARBT | 1437 2022 KOTAK MAHINDRA BANK IMAGINE ARC 'TESASTRUUURE Pl 14022023 DISPOSLL OF
21 | 1135/cOMM/2023 | ARBT | 1261 2022 IDFC FIRST BANK LIMITED | KARANKARAMBIR 15.02.2023 | DISPOSED OF
22 | 1136/COMM/2023 | ARBT 136 2023 HDFC BANK LIMITED _ IYOT| RAJ KUMAR | 15.02.2023 DISPOSED OF |
23_| 1137/COMM/2023 | ARBT 118 2023 HDFC BANKLIMITED — TANVEER AHMED 17.02.2023 DISPOSED OF |
‘24 | 1138/COMM/2023 | ARBT 119 2023 HDFC BANK LIMITED LAXMAN KUMAR 17.02.2023 | DISPOSFDOF |
25 | 1145/cOMM/2023 | ARBT | 1502 2022 TOYOTA FINANCIAL SERVICES INDIALIMITED | AMIT KUMAR SINGH 23.02.2023 | DISPOSED OF |
26 | 1147/cCOMM/2023 | ARBT | 1429 2022 IDFC FIRST BANK LIMITED RAMESH MANDAL 24022023 | DISPOSED OF
27 | 1148/COMM/2023 | ARBT | 1431 2022 IDFC FIRST BANK LIMITED CHANDER PRAKASH 24.02.2023 | DISPOSED OF
28 | 1149/comm/2023 | ARBT 18 2023 KOTAK MAHINDRA BANK GALAXY LOGISTICS SERVICES 24.02.2023 | DISPOSEDOF
29 | 1150/COMM/2023 | ARBT 15 2023 KOTAK MAHINDRA BANK RMD INFRA 24.02.2023 | DISPOSEDOF
30 | 1151/COMM/2023 | ARBT 45 2023 KOTAK MAHINDRA BANK VIPIN B 24.02.2023 | DISPOSED OF |
31 | 1152/COMM/2023 | ARBT 133 2023 HDFC BANK LIMITED MOTARIK 24.02.2023 | DISPOSED OF
32 | 1153/COMM/2023 | ARBT 134 2023 HDFC BANK LIMITED AASHIQ MOHD. 24.02.2023 DISPOSED OF |
33| 1154/COMM/2023 | ARBT 135 2023 HOFC BANK LIMITED NAFEESH AHMAD 24.2.2023 DISPOSED OF
| 34 | 1157/comMm/2023 | ARBT | 1476 2023 YES BANK LIMITED ANUJ KUMAR 25.2.2023 | DISPOSED OF
35 _|J/52/COMM/2023 | ARBT | 1477 2022 IDFC FIRST BANK LIMITED RAJENDRA KASANA 25.2.2023 DISPOSED OF

@



ARUN KUMAR

[ 36 | 1159/COMM/2023 | ARBT | 1478 2022 IDFC FIRST BANK LIMITED 25.2.2023 | DISPOSED OF
37 | 1160/COMM/2023 | ARBT | _170 2023 HDFC BANK LIMITED VINEET SHARMA 25.2.2023 DISPOSED OF
38 | 1:61/COMM/2023 | ARBT 171 2023 HDFC BANK LIMITED B VEENA SINGH | 2522023 | TDisPostpoF |
39 | 1162/COMM/2023 | ARBT 369 2023 KOTAK MAHINDRA BANK VINOD GAUTAM 25.2.2023 | DISPOSED OF
40 | _1163/COMM/2023 | ARBT 370 2023 KOTAK MAHINDRA BANK MANAVVER CHAUDHARY | 25.2.2023 DISPOSED OF
41 | 1164/COMM/2023 | ARBT 371 2023 ~ KOTAK MAHINDRA BANK MOHD. ALEEM 2522023 | DISPOSIDOF |
42 | 1165/COMM/2023 | ARBT 372 2023 __KOTAK MAHINDRA BANK ) CHAMELI T 25.2.2023 | DISPOSED OF
43 | 1166/COMM/2023 | ARST 374 2023 KOTAK MAHINDRA BANK DAMODAR SINGH 25.02.2023 | DISPOSED OF |
44 | 1167/comMMm/2023 | AmBT | 375 2023 KOTAK MAHINDRA BANK BABLU 25.02.2023 | DISPOSED OF |
45 | 1171/coMM/2023 | ARBT 398 2023 AXIS BANK LIMIED RAM NIWAS JAT 27.02.2023 | DISPOSED OF
46 | 1172/COMM/2023 | ARBT | 400 2023 ~ AXIS BANK LIMIED YAD RAM CHOUDHARY | 27.02.2023 | DISPOSED OF
47 | 1174/cOMM/2023 | ARBT | 1536 2022 {DFC FIRST BANK UIMITED o MOHDKAMIL | 28.022023 | DISPOSED OF
48 | 1175/COMM/2023 | ARBT | 1538 2022 IDFC FIRST BANK LIMITED KRISHAN KUMAR | 28022023 | DISPOSED OF
49 | 1176/COMM/2023 | ARBT | 1540 2023 " IDFC FIRST BANK LIMITED B RAIENDRASINGH | 2802.2023 | DISPOSED OF
50 | 1177/COMM/2023 | ARBT | 1543 2022 IDFC FIRST BANK LIMITED  RAIESHSINGH | 28022023 DISPOSED OF
[ 51 | 1178/COMM/2023 | ARBT 3 2023 HDFC BANK LIMITED ) DEEPAK KUMAR SINGH 28.2.2023 | DISPOSED O
52 | 1179/COMM/2023 | ARBT 4 2023 HDFC BANK LIMITED 1 IMRANKHAN |  28.2.2023 DISPOSED OF
s3 | 1180/comm/2023 | ARBT 5 2023 HDFC BANK LIMITED VIJAY KUMAR BHARTI 28.2.2023 DISPOSED OF
s4 | 1181/COMM/2023 | ARBT 87 2023 TOYOTA FINANCIAL SERVICES INDIA LIMITED | PANKAI SANTOSH RAQO WANKHEDE | 28.2.2023 DISPOSED OF
55 | 1182/COMM/2023 | ARBT 160 2023 HDFC BANK LIMITED ANUPAM GOTAN 2822023 | DISPOSED OF
56 | 1184/COMM/2023 | ARBT | 1430 2022 ] IOFC FIRST BANK LIMITED _ IYOTI PRAVESH  01.3.2023 DISPOSED OF |
57 | 1185/COMM/2023 | ARBT 77 2023 KOTAK MAHINDRA PRIME S R CONSTRUCTION 02.3.2023 DISPOSED O |
58 | 1186/COMM/2023 | ARBT 78 2023 KOTAK MAHINDRA PRIME KHALID HASAN KHAN 02.3.2023 | DISPOSED OF
59 | 1187/cOMM/2023 | ARBT 79 2023 KOTAK MAHINDRA PRIME CHEDA LAL 02.3.2023 | DISPOSED OF
50 | 1188/COMM/2023 | ARBT 115 2023 - HDEC BANK LIMITED B GAJENDER RAMESH KUMAR 0332023 | DIsPOSED OF
61 | 1189/COMM/2023 | ARBT 116 2023 HDFC BANK LIMITED MOHD.SHAKIR _ | 03.3.2023 | OISPOSED OF
62 | 1190/COMM/2023 | ARBT 128 2023 HDFC BANK LIMITED SHIV KUMAR 03.3.2023 | DISPOSLDOF
63 | 1191/COMM/2023 | ARBT 130 2023 HDFC BANK LIMITED ARSIDA | 03.3.2023 | DISPOSED OF
64 | 1192/COMM/2023 | ARBT 132 2023 HDFC BANK LIMITED ~_RANI MADDISHIYA | 03.3.2023 DISPOSED OF _ |
65 | 1193/COMM/2023 | ARBT | 447 2023 KOTAK MAHINDRA PRIME HARDEEP SINGH  03.3.2023 DISPOSED OF
66 | 1194/COMM/2023 | ARBT | as9 2023 KOTAK MAHINDRA PRIME AKRAM QURESHI 03.3,2023 DISPOSED OF |
67 | 1196/COMM/2023 | ARBT | 1534 2022 IDFC FIRST BANK LIMITED SHAILESH SINGH 07.3.2023 DISPOSED OF
68 | 1199/COMM/2023 | ARBT | 127 2023 CNH INDUSTRIAL CAPITAL INDIA P, LTD. MUSTKEEM 07.3.2023 DISPOSED OF
69 | 1201/COMM/2023 | ARBT | 301 2023 TOYOTA FINANCIAL SERVICES INDIA LIMITED NITISH KUMAR RAO 10.3.2023 DISPOSED OF |
70 | 1202/cOMM/2023 | ARBT | 305 2023 TOYOTA FINANCIAL SERVICES INDIA LIMITED CHARAN SINGH RAJPUT 10.3.2023 DISPOSED OF
71 | 1203/COMM/2023 | ARBT 334 2023 TOYOTA FINANCIAL SERVICES INDIA LIMITED M.N TOURS AND TRAVELS 10.3.2023 | DISPOSED OF
72_| 1204/COMM/2023 | ARBT 335 2023 TOYOTA FINANCIAL SERVICES INDIA LIMITED MADAN TAUMAR 10.3.2023 DISPOSED OF
73 | 1205/COMM/2023 | ARST 395 2023 KOTAK MAHINDRA PRIME BHARAT TRANSPORT COMP P LTD. | 10.3.2023

DISPOSED OF

N




72| 1206/cOMM/2023 | ARBT 296 2023 KOTAK MAHINDRA PRIME GOVIND KUMAR I 10.3.2022 DISPOSED OF |
75_| 1707/cCOMM/2023 | ARBT | 533 2023 KOTAK MAHINDRA PRIME ARCHISHA ENTERPRISES 1032023 | DISPOSLDOF |
| 76 | 1.09/COMM/2023 | ARBT 83 2023 HDFC BANK LIMITED DINESH KUMAR 13.3.2023 | DISPOSEDOF |
KLD CREATION
77 | 1210/COMM/2023 | ARBT 6 2023 YES BANK LIMITED 'SERASTRUCFURE | 1232023 DISPOSED OF
St o . oo T 1Y - --1-- - —— - -
KLD CREATION
78 | 1211/COMM/2023 | ARBT 39 2023 YES BANK LIMITED LD CREATIO ]L':ERASTRUGURE Pl 1432023 DISPOSED OF
79 | 1213/COMM/2023 | ARBT 86 2023 HDFC BANK LIMITED HIMANSHU VATS 1 1632023 | mispostooF
80 | 1214/COMM/2023 | ARBT | 468 2023 HDFC BANK LIMITED " VAHID KHAN ©16.3.2023 DISPOSED OF
81 | 1215/COMM/2023 | ARBT | 469 2023 HOFC BANK LIMITED 1 TANVI GULATI 16.32023 | DISPOSED OF
82 | 1216/cOMM/2023 | ARBT | 1535 | 2022 IDFC FIRST BANK LIMITED SHIV KUMAR __ _17.32023 | TDIsposLD OF
| 83 | 1217/coMMm/2023 | ARBT | 126 2023 KOTAK MAHINDRA PRIME o RMDINFRA | 17.32023 | DISPOSED OF
84 | 1218/COMM/2023 | ARBT | 131 2023 _ KOTAK MAHINDRA PRIME . SARAFATHUSEN | 17.3.2023 | DISPOSEDOFf _
85 | 1219/coMM/2023 | ARBT | 223 2023 KOTAK MAHINDRA PRIME DEEPAKKUMARPANCHAL | 17.3.2023 | DISPOSED OF _
86 | 1220/COMM/2023 | ARBT | 238 | 2023 KOTAK MAHINDRA PRIVIE SHANKAR SINGH | 1732023 DISPOSED Of _|
87 | 1221/COMM/2023_| ARBT | 302 2023 | YES BANK LIMITED SHUBHAM TIWARE | 17.3.2023 | DISPOSLD OF
88 | 1222/COMM/2023 | ARBT | 303 _| 2023 YES BANK LIMITED _ PARVEENSINGH | 17.3.2023 | DISPOSLOOF _
89 | 1223/COMM/2023 | ARBT | 306 2023 YES BANK LIMITED PRINCE KUMAR 17.3.2023 DISPOSED OF _ |
90 | 1225/COMM/2023 | ARBT | 1544 | 2022 IDFC FIRST BANK LIMITED SANJEEV KUMAR _ 2132023 | DISPOSED OF
ANZL i
91 | 1226/COMM/2023 | ARBT 76 2023 TOYOTA FINANCIAL SERVICES INDIA LIMITED | 1 1P ZLEASE T?;D]NGS INDIAP 1 21.3.2023 DISPOSED OF
92 | 1227/cOMM/2023 | ARBT | 285 2023 KOTAK MAHINDRAPRIME T SURENDERKUMAR | 2132023 | DISPOSEOOF |
[ 93 | 1228/COMM/2023 | ARBT | 300 2023 KOTAK MAHINDRA PRIME RAJESH KUMAR MISHRA _ 2132023 | DISPOSEDOF |
94 | 1229/COMM/2023 | ARBT | 378 2023 AXIS BANK LIMIED _ LALA RAM 2132023 | DISPOSED OF
95 | 1230/COMM/2023 | ARBT | 384 2023 AXIS BANK LIMIED ] ARSAD 21.3.2023 DISPOSED OF
96 | 1231/COMM/2023 | ARBT | 385 2023 AXIS BANK LIMIED ____ UDAY RAMGURIAR _ | 21.32023 | DISPOSEDOF
97 | 1232/COMM/2023 |_ARBT | 106 2023 KOTAK MARINDRA PRIME __ VUAYKUMAR | 2232023 | DISPOSEDOF
98| 1235/COMM/2023 | ARBT 20 2023 YES BANK LIMITED ) VAIBHAV MISHRA | 2332023 | orsposepor
: RESEARCH AND SERVICES P.
99 | 1236/COMM/2023 | ARBT 2 2023 YES BANK LIMITED VHBK ESEARCLTD VICES 23.3.2023 DISPOSED OF
}239 100 | 123J/COMM/2023 | ARBT | 239 2023 KOTAK MAHINDRA PRIME VINOD KUMAR 25.3.2023 DISPOSED OF
101 | 1240/COMM/2023 | ARBT [ 365 2023 KOTAK MAHINDRA PRIME BHARAT TRANSPORT COMP P LTD. |  25.3.2023 DISPOSED OF
| 102 | 1241/COMM/2023 | ARBT | 379 2023 IDFC FIRST BANK LIMITED RAMKUMAR | 2532023 | ODISPOSEDOF |
103 | 1242/COMM/2023 | ARBT | 392 2023 AXIS BANK LIMIED VATTI LAL 25.3.2023 | DISPOSED OF
104 | 1243/COMM/2023 | ARBT | 397 2023 AXIS BANK EIMIED ASHA RAM MEENA 25.3.2023 DISPOSED OF
105 | 1244/COMM/2023 | ARBT | 402 2023 AXIS BANK LIMIED FATEH MOHD. - 25.3.2023 DISPOSED OF
106 | 1245/COMM/2023 | ARBT | 531 2023 YES BANK LIMITED SOUMVYAJIT BERA 25.3.2023 DISPOSEDOF _|
107 | 1248/COMM/2023 | ARBT | 120 2023 HDFC BANK LIMITED BHARAT BHARDWAJ _ 2732023 | DISPOSEDOF |
[ 108 | 1249/COMM/2023 | ARBT | 121 2023 HDFC BANK LIMITED NIRANIJAN KUMAR T 27.3.2023 DISPOSED OF _|

©,



| 100 ; 1250/coMM/2023 | ARST [ 215 2023 | ~__AXIS BANK LIMIED DHARMENDRA KUMAR 27.3.2023 DISPOSLD OF |

! 110 ; 1752/COMM/2023 | ARBT | 1764 2022 IDFC FIRST BANK LIMITED SANJAY PREM 28.3.2023 | DISPOSED OF

{ 113 | 1256/COMM/2023 | ARBT | 420 2023 HDFC BANK LIMITED ] MEENA SAIFI 29.3.2023 | DISPOSEDOF |

!L_1_12 1257/COMM/2023 | ARBT 421 | 2023 HDFCBANKWLIMITED |  MSENTERPRISES | 29.3.2023 | DISPOSIDOF

" 113 | 1258/COMM/2023 | ARBT 422 2023 HDFC BANK LIMITED DEEPAK KUMAR | 2932023 DISPOSED OF
114 | 1261/COMM/2023 | ARBT a4 2023 KOTAK MAHINDRA PRIME i _ DEEPAK SHARMA 31.3.2023 | DISPOSEDOF |
115 | 1262/COMM/2023 | ARBT 129 2023 HDFC BANK LIMITED SONAKSHI JAIN 3132023 | DISPOSED OF

| 116 | 1263/COMM/2023 | ARBT 231 2023 TOYOTA FINANCIAL SERVICES INDIA LIMITED | SANDEEP TRIPATHI 3132023 | DISPOSEL OF |

© 117 | 1264/COMM/2023 | ARBT 233 2023 | TOYOTA FINANCIAL SERVICES INDIA LIMITED |~ RAKESH CHAWALLIWAR | 31.3.2023 DISPOSED OF
118 | 1265/COMM/2023 | ARBT 234 2023 .| _TOYOTA FINANCIAL SERVICES INDIA LIMITED _MITHUN NATH 31.3.2023 | DISPOSED OF

112 | 1266/COMM/2023 | ARBT 235 2023 | TOYOTA FINANCIAL SERVICES INDIA LIMITED _ _IRFANKHAN 3132023 | DISPOSED OF

120 | 1267/COMM/2023 | ARBT 236 2023 | TOYOTA FINANCIAL SERVICES INDIA LIMITED  JAGIEETSINGH 31.3.2023 DISPOSED OF

| 121 | 1268/COMM/2023 | ARBT 262 2023 | TOYOTA FINANCIAL SERVICES INDIA LIMITED SUIATARAVIKANTSHINDE |  31.3.2023 | DISPOSED OF

| 122 | 1269/cOMM/2023 | ARBT 263 2023 |  TOYOTA FINANCIAL SERVICES INDIA LIMITED VASUDEV PATIDAR 313.2023 | DISPOSEDOF _ |

! 123 | 1270/COMM/2023 | ARBT 265 2023 | TOYOTA FINANCIAL SERVICES INDIA LIMITED _SANJAIKUMARSINGH | 313.2023 | DISPOSED OF

| 124 | 1271/COMM/2023 | ARBT 266 2023 |  TOYOTA FINANCIAL SERVICES INDIA LIMITED KIRAN VITTHALJADHAV | 31.3.2023 DISPOSED OF

135 | 1272/COMM/2023 | - ARBT 267 2023 TOYOTA FINANCIAL SERVICES INDIALIMITED | ' KUMA';E’::ENDRA BHAI 31.3.2023 DISPOSED OF

126 | 1273/cOMM/2023 | ARBT | 333 2023  YES BANK LIMITED SARTHAK DAWAR 31.3.2023 | DISPOSED OF

| 127 | 1274/cOMM/2023 | ARBT 340 2023 | YES BANK LIMITED _ BHAGWANSINGH | 31.3.2023 DISPOSED OF
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